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Title: Need to provide immediate relief to farmers affected by drought in Bikaner Division of
Rajasthan.

SHRI HANNAN MOLLAH (ULUBERIA): Sir, | would like to draw the attention of the House
to the serious problems faced by thousands and thousands of farmers of Rajasthan. Sir,
you know that it is a desert State. Gradually, under the Indira Gandhi Nahar Project, the
Bikaner Division got an opportunity to cultivate and create greenery in that area. [Rg)

You know, Sir, the farmers of this Bikaner division are getting water from Indira
Neher Project for the last several years. But recently adequate water is not provided to
Phase-l of that project. It is because of that in 2004, there was a serious problem.
Thousands of acres of crops were destroyed and peasants were agitating. Six people were
killed there. Ultimately, there was an agreement between the Government and the farmers
that they would get adequate water. But one year, that is, last year they got water but this
year they are not getting adequate

Expunged as ordered by the Chair.
water. Thousands of acres of land are in trouble, and kisans are in struggle for the last two
months.

The Government had not taken care of these peasants.
MR. SPEAKER: You can raise what the Central Government can do.
... (Interruptions)
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SHRI HANNAN MOLLAH : This is what | am saying. The army was deployed. Ganganagar
is a border district. The Army and the farmers should have good relations but the Army is
being used against the farmers in Ganganagar district. It is a serious matter. | would
demand that water should be released and all the farmers who have been arrested should
be released. Further, the Central Government should inquire whether Army has been used
against the farmers of Rajasthan. | think the Government will take care of the demands of
the farmers of Rajasthan. Thank you.

SHRI ANIL BASU (ARAMBAGH): It is a serious matter.

MR. SPEAKER: | think Mr. Girdhari Lal Bhargava’s matter is also the same. @1 amuasr @0 #ex
2?7 audT Aified gudl 919 & aR # g1 You just cannot stand up. 29 g€ikw @ @ifegl Do not speak
at the same time when he is speaking. Why are you shouting?

... (Interruptions)
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force me to do anything please.

... (Interruptions)
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MR. SPEAKER: Mr. Anil Basu, please sit down. No, | have not allowed you.
... (Interruptions)



MR. SPEAKER: It is not as a precedent. Do not do this. Kindly conclude within a
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MR.SPEAKER : Please do not disturb the House. You are a very respected person.
.. (Interruptions)
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Jee "Eey @ e Reke 78 21 Sending_a notice is a request. Therefore, you do not have to
repeat that request.

... (Interruptions)
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